
 331  Papers  Laid

 (2)°  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Press  Council  of  India,  New  Delhi,
 for  the  vear  1983-along  with  Audi-
 ted  Accounts,  under  section  20  of
 the  Press  Council  Act,  1979,
 [Plaeed  in  Library,  See  LT  No.

 8613/84)

 Resolution  on  National  Sports  Policy

 THE  DEPUTY  MINISTLR  ।  THE
 DEPARTMENT  OF  SPORTS  (SHRI
 ASHOK  GEHLOT)  :  I  beg  to  lay  on  the
 Table  a  copy  of  Government  Resolution  No.
 1-1/83  DI  (SP)  (Hindi  and  English  versions)
 on  National  Sports  Policy.

 [Placed  in  Library,  See  LT  No,  8613/84]

 |
 DR.  SUBRAMANIAM  SWAMY

 (Bombay  Northeast)  :  Sir,  Ihave  given  a
 notice  on  the  Papers  Laid  on  the  Table  of
 the  House.

 MR.  SPEAKER  :  That  is  not  possible

 here.  इसमें  नहीं  आता  है  ।

 SHRI  G.  M.  BANATWALLA  (Ponnani)  :
 I  have  given  a  notice  about  the  Papers  Laid
 on  the  Table.

 MR.  SPEAKER  ;  ।  will  ask  him  to  do  it.

 जल्दी  करा  दिया  करेंगे  ।

 SHRI  0७.  हन,  BANATWALLA  :  How  do

 you  know  ?  Allow  me  to  raise  the  point.  Let
 the  House  know  about  it.

 MR.  SPEAKER  :  You  have  given  it  to
 me  in  writing.

 SHRI  G.M,  BANATWALLA  :  ।  have
 submitted  it  to  you.

 MR  SPEAKER  :  It  has  been  referred
 to  the  Committee,  Mr.  Banatwalla,

 AUGUST  21,  1984

 ~

 Comm,  on  Wel.  of  S.C.  332
 and  5.7.  (mtes,)

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY  GENERAL  :  Sir,  1  have
 to  report  the  following  message  received
 from  the  Secretary-General  of  Rajya  Sabha  :

 ‘In  accordance  with  the  provisions
 of  rule  127  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in  Rajya
 Sabha,  1  am  directed  to  inform  the
 Lok  Sabha  that  the  Rajya  58008,  at
 its  sitting  held  on  the  16th  August,
 1984,  agreed  without  any  amendment
 tq  the  Conservation  of  Foreign  Ex-
 change  and  Prevention  of  Smuggling
 Activities  (Amendment)  Bill,  1984,
 which  was  passed  by  the  Lok  Sabha
 at  its  sitting  held  on  the  10th  August,
 1984,"

 e
 ome  eres  ee

 COMMITTEE  ON  WELFARE  OF
 SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 Fifty-eighth  Report

 SHRI  A.C,  DAS  (Jajpur)  :  I  beg  to
 present  the  Fifty-eighth  Report  (Hindi  and
 English  versions)  of  the  Committee  on  the
 Welfare  of  Scheduled  Castes  and  Scheduled
 Tribes  on  the  Ministry  of  Industry  (Depart-
 ment  of  Industrial  Development)—  Reserva-
 tions  for,  and  employment  of,  Scheduled
 Castes  and  Scheduled  Tribes  in  Khadi  and
 Village  Industries  Commission  and  facilities
 provided  for  the  economic  development  of
 Scheduled  Castes  and  Schuled  Tribes  by
 the  Commission.

 COMMITTEE  ON  WELFARE  OF  *

 SCHEDULED  CASTES  AND
 SCHEDULED  TRIBES

 Minutes  relating  to  Fifty-eighth  Report

 SHI  A.C.  DAS  (Jaipur)  :  ।  beg  to
 lay  on  the  Table  Minutes  (Hindi  and  English
 versjons)  of  the  sittings  of  the  Committee  on
 the  Welfare  of  Scheduled  Castes  and  Sche-
 duled  Tribes  relating  to  their  Fifty-eighth
 Report.  ee!

 ee  ee  ee  ee


